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 and  English  versions)  of  the  Tribal
 Cooperative  Marketing  Develop-
 ment  Federation  of  India  Limited,
 Delhi,  for  the  year  1989-90  along
 with  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and
 English  versions)  by  the  Govern-
 ment  on  the  working  of  the  Tribal
 Cooperative  Marketing  Develop-
 ment  Federation  of  India  Limited,
 Delhi,  forthe  year  1989-90.  [Placed
 in  Library  See  No.  LT-1775/92]

 (c)  (i)  Acopy  ofthe  Annual  Report  (Hindi
 and  English  versions)  of  the  Tribal
 Cooperative  Marketing  Develop-
 ment  Federation  of  India  Limited,
 Delhi,  for  the  year  1990-91  along
 with  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  anc
 English  versions)  by  the  Govern-
 ment  on  the  working  of  the  Triba!
 Cooperative  Marketing  Develop-
 ment  Federation  of  India  Limited,
 Delhi,  for  the  year  1990-91.

 (2)  A  statement  (Hindi  and  English  ver-
 sions)  showing  reasons  for  delay  in  laying
 the  papers  mentioned  at  (1)  above.  [Placed
 in  Library  See  No.  LT-1776/92]

 Notification  under  Central  Reserve  Po-
 lice  Force  Act,  1949

 [Translation  |

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY OF  HOME  AFFAIRS  (SHRI  RAM
 LAL  RAHI):  Sir,  On  the  behalf  of  Shri  M.M.
 Jacob,  1  beg  to  lay  on  the  Table-

 A  copy  of  the  Indo-Tibetan  Border  Po-
 lice,  Commandant  (Senior  Veterinary  Sur-
 geon)  Recruitment  Rules,  1992  (Hindi  and
 English  versions)  published  in  Notification
 No.  G.S.R.  88  in  Gazette  of  India  dated  the
 29th  February,  1992  under  sub-section  (3)
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 of  section  18  of  the  Central  Reserve  Police
 Force  Act,  1949.  [Placed  in  Library  See  No.
 LT-1777/92]

 Annual  Report  and  Annual  Accounts  of
 Indian  Council  of  Agricultural  Re-
 search,  New  Delhi  for  1990-91  ete.

 [English  ]

 THE  MINISTER  OF  STATE  -  THE
 MINISTRY  OF  PARLIAMENTRY  AFFAIRS ।
 AND  MINISTER  OF  STATE  IN  THE  MINIS-
 TRY  OF  LAW,  JUSTICE  AND  COMPANY
 AFFAIRS  (SHRI  RANGARAJAN
 KUMARAMANGALAM):On  behalf  of  Shri
 K.C.  Lenka:-  |  beg  to  lay  on  the  Tabie.

 (1)  (i)  Acopy  of  the  Annual  Report  (Hindi
 and  English  versions)  of  the  Indian
 Council  of  Agricultural  Research,
 New  Delhi,  for  the  year  1990-91.

 (ii)  A  copy  of  the  Annual  Accounts
 (Hirdi  and  English  versions)  of  the
 Indian  Council  of  Agricultural  Re-
 search,  New  Delhi,  for  the  year
 1990-91  together  with  Audit  Report
 thereon.

 (2)  A  statement  ‘Hindi  and  English
 versions)  showing  reasons  for  de-
 lay  inlying  the  papers  mentioned  at
 (1)  above  [Placed  in  Library  See
 No.  LT-1778/92]

 (3)  ९  Acopy  of  the  Annual  Report  (Hindi
 and  English  versions)  of  the  Na-
 tional  Dairy  Development  Board,
 Anand,  for  the  year  1990-91  along
 with  Audited  Accounts.

 (ii)  A  statement  (Hindi  and  English
 versions)  regarding  Review  by  the
 Government  on  the  working  of  the
 National  Dairy  Development  Board,
 Anand,  for  the  year  1990-91.
 (Placed  in  Library  See  No.  LT-
 1779/92]


